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The Chairman ‘indicated that the sug-
gestions of the State Labour Ministers
would be kept in view while formu-
lating proposals for the Comprehen-
sive Industrial Relations Law.
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Reopening of Aluminium Corpora-
tion of India Ltd. Asansul

2206. SHR1 ROBIN SEN: Will the
Minister of STEEL AND MINES bLe
pleased to state:

(a) whether Government is consult-
ing with the Government of West
Bengal in the matler of rcopening of
Alumjnjum Corporation of India Ltd.,
Asansol which is under lockoul since
1974; and

(b) if so the present position of
restarting of the above company?





